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To, 
The Registrar, 
National Green Tribunal 
Principal Bench, New Delhi. 

Subject- A Supplementary report In compliance of order dated-19-10-2022 in 0.A. No,-

773/2022 "Rajesh Pareek vs State of Uttar Pradesh. Inspection & status report of 

STPs in Mathura. 

Respected Sir, 
In the above noted case, Hon'ble Tribunal has given direction as below:-

".4. In view of above we direct additional Chief Secretary/Principal Secretary, Urban 

Development, UP Mathura Vrindavan Development Authority, UPPCB, District Magistrate, 

Mathura, NMCG, CPCB and Vice Chairman, Braj Teerth Vikash Parishad, Mathura to furnish a 

factual and action taken report in the matter. U.P. PCB will be nodal agency for coordination and 
compliance. The report may specify the extent of sewage generation, installed treatment capacity, 
actual utilization performance of STPs and utilization of treated sewage for irrigation and other 

purposes. 
5. The Committee may ascertain the gap in terms of disposal of treated/untreated sewage into river 

Yamuna through different drains and recommend compensation to be levied for remedial action on 
the pattern of recent order of this Tribunal inter-alia in O.A. No.-1002/2018. The report may be 
furnished within one month by e-mail at judicial-ngt@gov.in preferably in the form of searchable 
PDF/OCR Support PDF and not in the form of image PDF", 

In the compliance of above directions, an inspection of site mentioned in the order of 
Hon'ble Tribunal was carried out by a joint team comprising of the officials from the office of District 

Magistrate, Mathura, Urban Development U.P., MVDA, UPPCB, NMCG, CPCB and Vice 
Chairman, Brij Teerth Vikash Parishad , Mathura inspected the site mentioned in the order on 
dated-24.11.2022 and report has been submitted on dated-09.12.2022. In contin uation a show cause 
notice has been issued to Municipal Commissioner, Mathura-Vrindavan Nagar Nigam, Mathura on 
dated-14.02.2023 is annexed as Annexure-1. 

Accordingly supplementary report is being submitted with the present letter for kind perusal 
and further action in this regard. 

Your faithfully, 

Repi o203 

RegionalOfficer C.C 
1. Member Secretary, UP Pollution Control Board , Lucknow. 

District Magistrate, Mathura. 

Regional Officer 
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